Annexure-V
Name of the corporate debtor: AL SUDERSHAN CONSTRUCTION COMPANY LIMITED; Date of commencement of Liquidation: 28-08-2023;
List of creditors as on: 15-11-2024 List of Operational Creditors (Government)
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KALVAKOLANU MURALI KRISHNA PRASAD)
Liquidator,
M/s. AL SUDERSHAN CONSTRUCTION COMPANY LIMITED (In Liquidation)
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